Annexure 7

Name of the Corporate Debtor: Lavasa Corporation Limited Date of commencement of CIRP: 30th August 2018 List of Creditors as on 31st Jan, 2021

List of operational creditors (Government dues)
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receipt " . by guarantee ,if
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1|Income Tax Department , Pune - - 1,12,49,860.00 110.00 |Government claim |- - No - - - - 1,12,49,750.00 |-
Department of Sales Tax, Government of
2|Maharashtra, Mumbai - - 68,88,836.00 - Government claim |- - No - 68,88,836.00 |- - - -
Total 1,81,38,696.00 110.00 1,12,49,750.00




